
GOVERNMENT OF II{DIA
MINISTRY OF COI{SUMER AFFAIRS, FOOD & PUBLIC DISTRIBUTION

DEPARTMENT OF FOOD AND PUBLIC DISTRIBUTIOI{

LOK SABHA
UNSTARRED QUESTION NO.376

TO BE ANSWERED ON {srh SEPTEMBER, 2O2O

FREE FOODGRAINS DISTRIBUTED UNDER PMGKAY

376. SHR! BHARTRUHARI MAHTAB:

Wilt the Minister of CONSUMER AFFAIRS, FOOD AND PUBLIG

DISTRIBUTION J{sf.rar rrfd, urf-q gt{ grffifr fut{ur d* be pleased to
state:

(a) the details of free foodgrains distributed under the Pradhan Mantri
Garib Kalyan Anna Yoiana (PMGIGY) to the poorest to help them to cope
with the economic pain of coronavirus induced lockdown;

(b) the funds allocated and utilised under the said Yoiana so far'
State/UT-wise;

(c) the number of complaints received by the
iregularities/corruption in implementation of the said
State/UT-wise atong with the action taken thereonl and

Government
Yoiana so

for
lan,

(d) the steps taken/being taken by the Govemment for effective
implementation of the said Yoiana in the country?

ANSWER
IUINISTER OF STATE FOR ilIINISTRY OF GONSUMER AFFAIRS' FOOD &

PUBLIG D!STRIBUT!O1{
(SHRI DAI{VE RAOSAHEE DADARAO)

(a)& (b): ln pursuance of the pro'poor announcement made under Pradhan

Mantri Garib Kalyan Package as part of the Economic Response to COVID '
{9, Govt of lndia had launched scheme for additional allocatlon of food-
grains from the Gentrat Pool @ 5 kg per penson per month free of cost for all
the beneficiaries covered under Targeted Public Dastiibution system (TPDS)

(AAY & PHH) inctuding those covered under DBT for a period of 3 months i'e
April-June, 2O2O. Accordingly, about {2{ LMT of foodgrain was alloted to
approximatety 8o.96 Grore beneficiaries entailing subsidy out go of nearly
Rs. 4606{ Grore. Necessary orders have been issued
on 3o.O3.2O2O(ANNEXURE-IA & lB) .
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The above PMGKAY scheme has been extended for a further period of
5 months i.e. July - November, 2O2O @ 5 kg per person per month free of
cost for alt the beneficiaries covered under the Targeted Public Distribution
System (TPDS)/Nationa! Food Security AcI(NFSA). Accordingly' about 2O1

LMT of foodgrains have been allotted to approx. 8O.43 crore beneficaaries
entaiting subsidy outgo of nearly Rs.76O62.12 Grore. Necessary orders have

been issued on 3O.O6.2O2O and O8.O7.2O2O(A[ilEXURE-!!A & IIB).

(c) & (d): With the view to effectively handle the public grievances under
NFSA, att states/uTs have setup tolt-free number/online grievance redressal
systems in their in their respective portals. This is in addition to the
existence of Distdct Grievance Redressal Officerc (DGROS), Vigilance
committees at different levels and state Food Gommissions (sFGs) to
rationalize the coverage of beneficiaries under NFSA. With the help of such

mechanisms in place, the states/uTs are able to effectively address the
grievances related to foodgrain distribution.

Total {4o6 comptaints have been received from vafious sources i.e.

letter, website, email, PMo/manister/etc. these complaints have been

forwarded to concemed states for further appropriate action at the earliest.



ANNEXURE -IA

ANNEXURE REFFERED TO IN REPLY TO PARTS (a) & (b) OF THE

UNSTARRED OUESTTON NO.376 FOR ANSWER OII 15.O9.2O2O IN THE LOK

SABHA.

F.No.7-{ /201 9(i)'BP.l ll
Govemment of India

Ministry of Gonsumer Affairs, Food & Public Distribution
Deptt. Of Food & Public Dlstribution

Krishi Bhawanr New Delhi
Dated: 30th Marchr 2O2O

OFFICE MEMORANDUM

The undersigned is directed to refer to pro-poor initiatives announced

under Pradhan Mantri Garib Kalyan Package as a part of Economic

response to GOVID.{9 to ameliorate the hardship faced by the poor due to
economic disruption caused by Gorona Virus and to say that lt has been

decided with the approval of the Gompetent Authority to provide additional
foodgrain @5kg/person/month free of cost for three months, i.e. April-lune,
2O2O lo all the beneficiaries (AAY and PHH) covered under TPDS as per

provisions of NFSA, The above allocation will be over and above the
regutar monthly altocation of foodgrain under NFSA to such beneficiaries.

The beneficiaries of TPDS in the UTs of Ghandigarlr, Puducherry and Dadra

& Nagar Haveli and Daman & Diu who receive benefits under NFSA in form

of DBT would also be provided foodgrain under this Scheme'

2. The Government of lndia wilt bear the entire Gost on account of such

distribution. To meet the requirement of foodgrain under the above schemet

State/UT-wise allocation order is being issued separately'

sd/-
(AbhaY Kumar)

Under Secretary to Govt. of lndia

Food Corporation of lndia
[Kind attention: Sri DV Prasadr GillDt
New Delhi,

subiect: PRADHAN MANTRI GARIB KALYAN ANNA YOJANA . Additional
a ocation of foodgrain to atl the beneficiaries covered under Targeted

Public Distribution system (TPDS) free of Gost for a period of three months.



ANNEXURE.IB

Krishi Bhawan' New Delhl
Dated: 3otr March,2O2O

To,

l. The Prlncipal Secretaries/ Secretaries
Food and Givil Suppties Depaitment (All States/UTs)

2. The Chalman-cum- tanaging Director' Food Gorporation of lndia, New Delhi.

Sub: PRAOHAN illAl{TRl GARIB KALYAN ANI{A YOJANA ' Additional allocation of
foodgrain for distribution to all the bensficiaries under TPDS (AAY and PHH) @5kg

per person per month free of cost for a period of three monthsr i.e' AprilJuno,
2tJ2lJ

Slr/ ladam,

ln continuation of this Department's (tffice Memorandum No F.No' 7'1l201Sl'l'
BP,II dated 30.03,2020 on the above cited subiect, I am directed to convey addational

alocation of toodgrain to states/uTs for dlstribution to all the bcneficiarles covered

undcr TPDS (AAY and PHH) @5 kg per per3on per month free ot cost for a period ot

thiee monthtr i.e. APril-Juner 2O2O, fiee of cost, as per Annexure'

Z l/he States/UTs Govt. are advlsed to tift the additlonal allocation together u.ith

the monthly atlocation under l{FsA withln the timetlnes Presctlbed for lifting under

NFSA. However, for states/uTs who have already lifted the allocatlon undat ]{FSA fo?

April may llft this addlttonat allocation for Aprit firr 30 Apri!. Fu herr the states/uTc

may at thelr discretion taft the addationat monthly allocation eadier subrect to

availability of stocks wlth FGI within the Statc/UT.

The above allocation will be an addition to thG regular monthly allocation unde,

NFSA.

Please acknowledge the receipt of the lefter'

Yours faithfully'

sd/
(Abhay Kumar)

Under Secrctary to Govt. of lndla

Gopy to:
1. The Chairman-cum'Managing Director, Food Gorporatlon of lndia, New Delhi'

2. Addl. Secrcltary (Policy & FCI)

3, Economic /tdviser(NFsA)
4. ED (Safes) /General Manager (Sales)' FGI' New Delhi'

5. The GMr FClr Regional Offices, concerned'

3.

4,

Encl: as above.

ANNEXURE REFFERED TO !N REPLY TO PARTS (a) & (b) OF THE

UNSTARRED OUESTTON NO.376 FOR ANSWER ON {5.O9.2O2O IN TTIE LOK

SAB}IA.

F.No.7-{/2O19 (ii)-BP.lll
Government of lndia

Ministry of Gonsumer Affairs' Food & Public Distribution
Deptt, Of Food & Public Distribution



F.No.7-112019-BP.lll (2)

ANNEXURE

Additional allocation of foodgrails to all the beneficiaries under PRADHAN MANTRI GARIB KAI-YAN ANNA YOJANA fora
period ofthree months i.e April-June' 2020

Name of State/
UT

No. of persons

identified under NFSA(in

takh)

Additional allocation per month(ln MTs)

AAY PHH Total AAY PHH

Wheat Rice Total Wheat Rice

Andhra Pradesh 23.52 244.71 268.23 0.00 11760.000 0.000 122355.000 122355.000

Arunachal Pradesh 6.7 4 8.27 0.00 736.55 736.550 0.000 3369.0ss 3359.055

Assam 221.94 2S1.53 0.00 L4793.27 14793.270 0.000 110971.350 110971.350

Bihar 116.s5 740.57 857.72 0.00 s827s.00 58275.000 0.000 370285.000 370285.000

Chattisgarh 20.42 180.35 200.11 0.00 10210.00 90175.000 90175.000

Delhi 2.90 69.83 12.73 0.00 1452.02 0.000 34914.605 34914.605

Goa 0.50 4.82 5.32 0.00 248.54 248.540 0.000 241L.430 2411.430

Gujarat 339.77 382.54 0.00 27384.87 27384.870 0.000 169883.06s 169883.065

Haryana 11.35 115.14 126.49 5675.00 0.00 s675.000 57570.000 0.000 s7570.000

HimachalPradesh 7.61 20.98 28.64 0.00 3832.57 3832.s70 0.000 10489.710 10489.710

lharkhand 37.98 22s.72 0.00 18987.78 18987.780 0.000 112862.335 112862.335

Karnataka 43.9L 358.02 401.93 0.00 21955.00 21955.000 0.000 179010.000 179010.000

Kerala 25.59 L29.2L 154.80 0.00 12793.14 L2793.140 0.000 64606.920 64606.920

Madhya Pradesh 50.20 496.22 s46.42 0.00 25101.66 25101.660 0.000 248108.340 248108.340

108.01 592.16 700.t7 0.00 54005.00 54005.000 296080.000 296080.000

Manipur 2.01 22.56 24.57 0.00 1002.50 1002.500 0.000 11281.405 11281.405

Meghalaya 2.97 18.54 0.00 1456.81 1456.80s 0.000 9270.780 9270.780

Mizoaam 0.82 5.86 6.68 0.00 408.70 408.700 0.000 2932.375 2932.375

Nagaland 2.7L 77.94 0.00 1053.83 1053.825 0.000 5959.610 5969.610

Odisha 41.78 281.82 323.60 0.00 20888.81 0.000 140909.270 140909.270

Punjab 1.77 r33.t 4 141.45 3855.00 0.00 3855.000 66870.000 0.000 66870.000

Rajasthan 37.00 409.62 446.62 18500.00 0.00 18500.000 204810.000 0.000 204810.000

Sikkim 0.55 3.24 3.79 0.00 273.54 273.535 0.000 1620.405

Tamil Nadu 71.2'1 2A4 .O7 357.34 0.00 3663s.19 36635.190 0.000 142033.370 142033.370

Telangana 75.29 176.33 197.62 0.00 7645.000 0.000 8816s.000 88165.000

Tripura 4.98 19.85 24.83 0.00 2449.67 2489.665 0.000 9924.400 9924.400

Uttar Pradesh 204.73 1315.86 1520.s9 0.00 102362.50 102362.500 0.000 657930.715 657930.715

uttarakhand 7.92 54.04 61.96 0.00 3959.23 3959.230 0.000 27019.720

West Bengal 601.84 0.00 27 495.19 27 495.190 0.000 273423.660 273423.660

0.14 0.46 0.61 0.00 72.14 72.135 0.000 232.175 232.775

Daman & Diu 0.04 0.12 0.76 0.00 21.595 0.000 360.465 360.465

DNH (Kind) 0.20 1.53 1.73 0.00 101.32 0.000 762.175

Lakshadweep 0.04 0.18 0.22 0.00 20.00 20.000 0,000 90.000 90.000

J&K 10.61 61.44 72.05 5303.22 5303.220 0.000 30721.565

Ladakh 0.29 1.15 1.44 0.00 146.02 146.020 573.455 573.455

Total 989.80 7095.99 8085.79 28030.00 466870.63 494900.630 329250.000 3218742.895 3547992.895

Union Territories or partsthereol implementint DBT cash

DNH (Cash) 0.00 0.36 0.00 0.68 0.675 0.000 181.305 181.305

Chandigarh 0.01 2.74 3.29 0.00 1372.405 0.000 7372.405

Puduchery 0.84 5.44 6.28 0.00 420.04 420.035 0.000 2121.695 2727.695

Total(DBT) 0.85 9.40 3.29 420.11 424-OO 7372.4L 2903.00

Grand Total 990.65 7L04.54 8095.19 28033.29 49S324.53 310622,4L 3221645.90 3Ss2268-30

I

Total
11760.00

L.47

29.59

1o21o.OOO I 0.000
1452.015

42.77

263.70

0.000Mahaaashtra

27.46

14.05
20888.810

1620.405

7645.00

27019.720

54.99 546.85

A&N
27.60

762.7t5101.315

30721.5650.00
0.000

0.36
2.75

4275.4L8.55

467291,34



ANNEXURE -IIA

ANi{EXURE REFFERED TO lN REPLY TO PARTS (a) & (b) OF THE

UNSTARRED OUESTION NO.376 FOR ANSWER OT{ {5.O9.2O2O 11' T}IE LOK

SABHA.

F. No. 7-11201 g-BP.lll(Pt.X371 225)
Government of lndia

Ministry of Consumer Affairs, Food & Public Distribution
Department of Food & Public Distribution

New Delhi, the 30 June,2020

OFFICE MEMORANDUM

Subject: Extension of PMGKAY for another 5 months - reg

The undersigned is directed to refer to this Department's oM of even no. dated

30.03.2020 on the aboie mentioned subjecl and to say that the PMGKAY scheme for providing

additional foodgrain @ Skg/person/month free of cost to all the beneficiaries (AAY and PHH)

covered under-TpDS as pLr provisions of NFSA (including those covered under DBT),. during

April to June 2020, stands extended for another five months i.e. from July 1,2020 upto Nov

3oth,2020.

2. The detailed state/uT wise allocation orders etc. will be issued separately in due course.

sd-
(K. Roy Varghese)

Under Secretary to Govt. of lndia

To

CMD, FCl, New Delhi

Copy To,

1. Principal secretaries/secretaries/com missioners, Food & civil supplies Department

(All States/UTs)
2. Economic Advise(NFSA)
3. ED (Sales) /General Manager (Sales), FCl, New Delhi'
4. The GM, FCl, Regional Offices, concerned.
5. The Resident Cornmissioner, All StatesiUTs, New Delhi'

O. Oil. (po)lOit (Policy)/Di(Movt )/Dir' (Fin.)/DS(Finance) /DS(BP)'
7. NFSA/BP-I /w) lPD.llPD.lltPD.flil Movt'l / Fc Alc sections

i. r.irC, b"ptt. of Food & PD with the request to upload this allocation letter on the

Official website of tl"is Department'
9. Hindi section with the request to provide the translated version of the order in

hindi.
10. State file / Guard file.

Copy also forwardecl for kind information to

1. PS to Hon'ble M/o CAF&PD.

2. PS to MoS, CAF&PD
3. PPS to Secretary, DFPD

4. PPS to Secretary, DEA, North Block, New Delhi

5. PPS tO AS&FA, DFPD
6. PPS to AS(Policy & FCI), DFPD



ANNEXURE.IIB

ANNEXURE REFFERED To lN REPLY TO PARTS (a) & (b) oF THE

UNSTARRED OUESTTON NO,376 FOR ANSWER ON I5.O9.2O2O IN THE LOK

SABHA.

F.No.7-1l201 9-BP.lll(Pt.)[371 22s]
Government of lndia

Ministry of Consumer Affairs, Food & Public Distribution
Deptt. of Food & Public Distribution

Krishi Bhawan, New Delhi
Dated: I JulY,2020

To,

l. The Principal Secretaries/Secretaries,

Food and Civil S;upplies Department(All States/UTs)

2. The Chairman-Cum-Managing Director,

Food Corporation of lndia, New Delhi.

Subject: PRADHAN MANTRI GARIB KALYAN ANNA YOJANA-EXTENISON of Additional

Allocation of food-grains for distribution to all the beneficiaries under TPDS (AAY and PHH

including those cov6red under DBT) @ Skg per person per monlh free of cost for a period of five

months, i.e July-Novem ber, 2020{eg.

Sir/Madam,

ln continuation of this Department's office Memorandum No.7-112019-BP.lll(Pt.) dated

30.06.2020 reg extension of PMGKAY for another 5 months, the undersigned is directed to

convey Additio-nal Allor:ation of food-grains for distribution to_ all the beneficiaries under TPDS

(AAY,'PHH & DBT) @ 5kg per personper month free of cost for a period of f|e months, i.e July-

November, 2020, as per Annexure.

2. The States/UTs are advised to lift the additional allocation together with the monthly

illocation under NFsh within the timelines prescribed for lifting under NFSA. However, the

Si"t"yur. who have already lifted the allocation under NFSA for the month of July, 2020, may

lift this additional allocation for the month of July, 2020 within a period of 30 days from the- date of

iisue of this letter. Further, the States/UTs may at their discretion lift the additional allocation

earlier subject to availability of stocks with FCI within the State/UT'

3. The above allocation will be in addition to the regular monthly allocation under NFSA. The

Siates/Urs may provide wide publicity about this additional allocation so that each and every

beneficiary is inioimed about their enti ement of free food-grains under PMGKAY.

4. The Government of lndia will bear the entire cost on account of such distribution including

food subsidy, intra-state transportation and dealeis margin/additional dealers margin, without any

sharing by States/UTs.

5. Please acknowledge the receipt of the letter.

Yours faithfullY,

sd/-
(K. RoY Varghese)

Under Secretary to Govt of lndia

Encl. As above
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